FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

MARGDARSHAK FINANCIAL SERVICES LIMITED (offers income generation loans
to women borrowers under the JLG model, home improvement loans, MSME loans and
clean energy/product loans.) AT LUCKNOW

UTTAR PRADESH-226019

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along | MARGDARSHAK FINANCIAL
with PAN & CIN/ LLP No. SERVICES LIMITED
CIN: U65921UP1996PLC019924
PAN: AACCC2497E
2. Address of the registered office 118, Dayal Farms, Ganeshpur-Rehmanpur,
Chinhat, Deva Road Lucknow — 226019
Uttar Pradesh
3. URL of website No Website
4. Details of place where majority of | No Fixed Assets to the knowledge of RP.
fixed assets are located
5. Installed capacity of main products/ | N/A
services
6. Quantity and value of main | MFSL offers income generation loans to
products/ services sold in last | women borrowers under the JLG model,
financial year home improvement loans, MSME loans
and clean energy/product loans.
(As of now company is not going concern)
7 Number of employees/ workmen NIL
8. Further details including last | Last available Balance Sheet as per ROC is
available financial statements (with | for the FY 2018-19. Further details have
schedules) of two years, lists of | not been provided by the suspended
creditors are available at URL: management.
9. Eligibility for resolution applicants Parameters Eligibility
under section 25(2)(h) of the Code is | | Initial deposit of Refundable amount
available at URL: money to submit (non- interest bearing)
Expression of of Rs. 5,00,000/-
Interest (Rupees Five Lakhs) to
be deposited along with
EOI in Form of DD/
RTGS/Bank Guarantee
Refundable Earnest | Rs. 2,00,000 (Through
Money Deposit DD/RTGS) along with
(non-interest Expression of Interest




bearing) along with | Rs. 50,00,000 (Through
Resolution Plan DD/RTGS) along with
Resolution Plan
Tangible Net Worth | Rs. 3,00,00,000

10. | Last date for receipt of expression of | 25.08.2025
interest
11. | Date of issue of provisional list of | 04.09.2025
prospective resolution applicants
12. | Last date for submission of | 09.09.2025
objections to provisional list
13. | Date of issue of final list of | 19.09.2025
prospective resolution applicants
14. | Date of issue of information | 24.09.2025
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15. |Last date for submission of|24.10.2025
resolution plans
16. | Process email id to submit | cirp_mfsl@efficaxindia.com
Expression of Interest

Note: Communication to any other email
ID shall not be entertained.

17. | Details of the corporate debtor’s | CD is not Registered under MSME
registration status as MSME.

Rakesh Kumar Jindal

On Behalf of Efficax Resolution Professionals Private Limited

Interim Resolution Professional

For M/s Margdarshak Financial Services Limited

Regd. No.: IBBI/IPE-0153/IPA-3/2023-24/50063

AFA valid till 31/12/2025

Process email address: cirp_mfsl@efficaxindia.com

Correspondence Address: 70-D, 3rd Floor, Pocket A, Vikaspuri Extension,
New Delhi, West Delhi-110018

Registered Address: House No0.3656/6, Gali No.6, Narang Colony Tri Nagar,
Near Rose Garden, New Delhi-110035

Contact No. 9560464525

Date: 10.08.2025
Place: New Delhi



